115 Written Answers

attacked the Houses of three Indian
nationals, and committed dacoity in
Village Gongar approximately 150
yards from the border. In this
incident, two Indian nationais were
killed ang two were injured,

(b) and (c) On hearing the sound
of firfing, BSF patrol rushed to the
place of incident, but by that time,
dacoits escaped to Bangladesh taking
advantage of the darkness. To prevent
such incidents, the Border Out Posts
have been strengthened and all BSF
units have been alerted and patrolling
in the area has been intensified.]
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+[U.S.S.R. offer for nuclear Sub-
marines

1127. SHRI NAGESHWAR PRASAD
SHAHI: Will the Minister of
DEFENCE pe pleased to state:

(2) whether it is a fact that the
USSR Rave offered to sell nuclear
submarines to India and to get up

a plant to manufacture nuclear sub- -

marines in India ang also assured to
provide technology for the same; and

(b) if so, what are the details in
this regard?]
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+[THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE AND
IN THE DEPARTMENTS UNDER
THE CHARGE OF PRIME MINISTER
(SHRI C. P, N_ SINGH): (&) No,
Sir.

(b) Does not arise.]
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t[Abolifion of office of Lok Ayukta
by Karnataka Governmeng

1128. SHRI NAGESHWAR PRASAD
SHAHI: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether it is a fact that the
Karnataka Government have abolish-
ed the office of Lok Ayukty ip that
State; and

(b) if so, what is the Central Go
vernment’s policy in this regard?]
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t{THE MINISTER OF STATE IN
THE MINISTRY OF HOMg, AFFAIRS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS (SER]
P, VENKATASUBBAIAH): (a) Yes,
Sir. However, State Government
have reported that the question of
appointing a State Vigilance Commis-
sioner is under their consideration,

(b) The matter is primarily
concer. of the State Government,)

the
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+[Production in BHEL

1129. SHRI NAGESHWAR PRASAD
SHAHI: Will the Minister of INDUS-
TRY be pleased to state:

(a) whether it is a fact that the
production in BHEL is below target;
and

(b) if so; to what extent the pro-
ductiop is less than the targeg at
present alongwith the reasons there-
for?]
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T[THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI CHARANJIT CHANANA): (a)
It is expected that the targetted pro-
duction of Rs, 701 croves for the
Company as a whole will be achieved
py BHEL during, 1979-80.

(b) Does not arise.]

Press report regarding industrialisatien
of Bombay

1130. SHRI S. K. VAISHAMPA-
YEN: Wil the Minister of INDUSTRY
be pleased to state:

(a) whether Government's attene
tion hasg been drawn to the press re-
port which appeareq in the Times of
India of 15th February ,1980, contain-
ing a speech reported to have been
made by Shri Chimbulkar, Mayor of
‘Bombay, at Delhi suggesting that
there should be no further industria-
lisation of Bombay in view of the in-
crease of pollution; and

(b) if so, what action Government
are taking in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
CHARANJIT CHANANA): (a) Yes,
Sir

(b) Government generally will pot
permit any increase in industrial
activity in metropolitan and urban
areas, nor will Government permit
pollution or increase in pollutien
levels, in contravention of laws vpera-
tive in this regard.

National Register of Citizens in India

1131. SHRI AJIT KUMAR
SHARMA: Wil] the Minister of HOME
AFFAIRS be pleased to state;

(a) whether there is a National
Register of Citizens in India;

(b) it not, whether steps have been
taken to compile such a Register;

+[ ] English translation



